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ITEM 

NUMBER 
CASE NUMBER PARTY NAME ADVOCATE NAME 

OTHER 

INFORMATION 

CASES LISTED BEFORE REGISTRARS 

36 CRL.M.C.-1609/2025 

CRL.M.A. 7296/2025 
SATISH PRAKASH SINGH  
V/s STATE (GOVT. OF NCT OF DELHI) 

& ANR. 

  

SARTHAK TOMAR, ABHAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK TOMAR (SURESHTOMAR.ASSOCIATES@GMAIL.COM)(9311826508)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHAY 
KUMAR(ABHAY.ADV95@GMAIL.COM,KHELPING@GMAIL.COM)(9560830290)(RESPONDENT) 

 

37 CRL.M.C.-1610/2025 MANISH@MANISH KUMAR & ORS.  

V/s STATE OF NCT OF DELHI & ANR. 
  

SACHIN  

 OTHER DETAILS OF ADVOCATES: 
SACHIN ADVOCATE(ADVSACHIN3170@GMAIL.COM)(8745855130)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
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